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DELAI LUOGISLHTIVE ASSLMBLY
BULLETII P..RT = II
(General information relating to legislative & othor matters)
Jednesday, Septembor 20,1994/Bhadrapac 29, 1216 (Ska)

Commencement of the Snort Notice Scssion
of the first Legislative Assembly of
the Naticnal Capital Territory of Delad

Membors are inform@d that the Fourth Scession(sShort
iotice Session) cf th:e First Legislative asscemily of the
National Capital Territory of Delni will cownence on
Monday, the 26th September, 1994, in the assembly Hall,

018 sacrutardist, Delhi at 2,00 P.M.

Ho. 125-
Allotment ¢f Day for thc transaction
of Businecss during the Fourth Session

¥
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The sitting
transaction of Govi. Business has been fixed for

26tn Scptember, 1994.
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